
PUNJAB VIDHAN SABHA SECRETARIAT 

Unstarred Questions 

TO BE ASKED AT THE MEETING OF THE PUN.JAB VIDHAN SABHA TO BE HELD ON 

Monday, the 19" October, 2020 

Details of amount incurred on the Persons of District Roopnagar due to Covid-19 

471. Sardar Amarjit Singh Sandoa, M.L.A.:- Will the Health and Family Welfare Minister be pleased to state the 

total amount released lor taking care of individuals quarantined in district Roopnagar due to Covid-19 so lar alongwith 

the details of expenditure of the supra anmount? 

Repair of Roads Dugout for Laying Pipes of Saskaur Water Project 

472. Sardar Amarjit Singh Sandoa, M.L.A.:- Will the Public Works (B & R) Minister be pleased to state whether 

it is a fact that the due amount had been paid by the Water Supply and Sanitation Departnment or the repair ol those 

roads which were dugout for laying pipes for Saskaur Water Project in District Roopnagar: if so. the amount 

earmarked togetherwith the number of such roads got repaired with it so far? 

To get the Land of the Canal Department Roopn:agar transferred in the name of any Person 

473. Sardar Amarjit Singh Sandoa, M.L.A.:- Will the Water Resources Minister be pleased to state whether the 

land of the Canal Department Roopnagar has been got transferred in the name of any person. firm. institution or oflice 

ele. Irom the year 2016 to 2020: if so. the details thereof? 

Repair WNork of the Budhlada-Boha Road 

474. Shri Budh Ram, M.L.A.:- Will the Public Works (B & R) Minister be pleased to state:- 

a) whether it is a fact that the tender of repair work of the Budhlada-Boha road had been floated: if so. whether 

the repair work of the said road is being carried out( has been carried out) within the stipulated time of tender: 

b) If the contractor does not complete the work within the stipulated time the action being taken by Lhhe 

department against the said contractor as well as responsible officers? 

To regularize the Posts of M.P.H.W. (Female) in Punjab 

475. Shri Budh Ram, M.L.A.:- Will the Health and Family Welfare Minister be pleased to state:- 

a) the number of posts of M.P.H.W. (Female) in Punjab: 
b) the number and time since when M.P.H.W. (Female) are working on contract basis 

c)whether there is any proposal of the Govt. to regularize the service of these contract basis M.P.H.W. 

(Female)? 

Details of Offices and Vacant Posts of Agriculture Department at Mansa 

476. Shri Budh Ram. M.L.A.:- Will the Chief Minister be pleased to state:-

a) the number of offices of the Agriculture Department functioning in its own buildingS alongwith the number of 

offices functioning in the buildings of other departments; 

b) the tOtal number of posts in these olfices togetherwith the number of vacant posts; whether there is any 

proposal under consideration of the department to fill-up these posts: il so, the time by which the said posts are 

likely to be lilled-up? 

Unsafe building of Veterinary Hospital at Budhlada 

477. Shri Budh Ram, MLA:- Will the Animal Husbandry Minister be pleased to state :- 

a) whether there is any unsale building in Veterinary Hospital at Budhlada: 

b) if reply to part (a) above be in the altirmative, the time by which it will be levelled by demolishing 

unsale buildings? 

these 

Details of fund received by Punjab State during Covid-19 p:andemie 

478. Sunt. Rupinder Kaur Ruby, MILA: Will the Finance Minister be pleased 

a) the district-w ise details of amount released by the Centre Ciovernment to State Government for CoVId-|9 pandemic: 
b) the details of amount released and spent in Bathinda district to prevent Covid pandemic?' 

0 stüte 

Details of anmount collected in Chief Minister Relief Fund during Cov id-19 

479. Smt. Rupinder Kaur Ruby, MLA:- Will the Chief Minister be pleased to state the details of the fund colleeted 

in hicl 
Minsiter Relief Fund during Covid-19 pandemic alongwith the details of amount spent? 

To Provide Job to one member of each family by the State (Government 

O Male:. 
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480. Smt. Sarvjeet Kaur Manuke, M.I..A.:- Will the Employment Minister be pleased to state:- ndigarn 

a) whetlher the promise made by the State GoVt. to provide job to one member of cach family in the State has 

been fullilled: if so, the number of unemployed youth to whom employment has been proVIded snce Jear 

2017 1o date under this scheme. the details be given: 
h) the number of unemployed youth of Asembly Constitueney Jagran to wlhonm employIment has been provided. 

he details be given? 
PLO 
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To proteet rural links roads from heavy Commereial Vehicles 

481. Smt. Sarvjit Kaur Manuke, M.L.A.:- Will the Public Works (B&R) Minister be pleased to state: 

a) whether it is a lact that rural link roads are getting dilapicdated within short time of its construction due to 

passing ol heavy commereial vehicles/tippers over the same to avoid toll tax: il so. the measures being adopled 

by the Govt. to check the same from plying over these rural roads; 

b)whether the ILocal Gram Panchayat can realize lax in ieu of passing of these Commercal heavy 

Vehicles/uppers over rural links roads; the copy ol rules regarding extent ol tax amount to bc realizcd by the 

Gram Panchayat be provided and details be given? 

Shortage of Staff in the Govt. Schools of Assembly Constitueney Jagraon 

482. Smt. Sarvjit Kaur Manuke, M.L.A.:- Will the Education Minister be pleased to state whether the stall in 

Govt. Schools lalling in Assembly Constitueney Jagraon is acdequate: if not, the details of shortage of stall, separalely. 

in there schools. alongwith the time by which the shortage will be made good. the detail be given? 

Details of Panchayati lands sold out Irom the year 2012 to 2020 in the State 

483. Smt. Sarvjit Kaur Manuke, M.L.A.: Will the Rural Development and Panchayats Minister be pleascd to 

state 

a) the details of Panchayati lands (shamlat lands) sold out from the year 2012-13 to 2019-20 in the State: 

b) the number of Shamlat lands sold out in Assembly Constituency Jagraon during the aforesaid years. the details 

be given 

c)if the Panchayats can sell the Shamlat lands on its own level, the copy of the rules be submitted? 

Payscales to be given to teaching staff of Colleges/Universities 

484. Master Baldev Singh, M.L.A.:- Will the Higher Education Minister be pleased to state: 

a) whether it is a lact that the new revised pay scales of U.G.C have not been yet given to teaching statl of 

colleges and universities by the State Government; 

b) whether it is also a fact that when U.G.C revises the pay scale, whether some share is contributed by the Centre 

Government in the arrear of increased pay scale 

C)il reply to part (b) above be in the affirmative. the amount of share to be contributed by the Centre Govt. this 

time and whether any last date has been prescribed by the Centre Govt. in order to contribute such share: il so. 

the details of this date: 

d) whether aid to be given by the Centre Govt. has lapsed due to non-releasing of seale by Punjab Govt.; if so. the 

total amount of loss occurred to Punjab Govt.? 

Detail of loan secured by Punjab Govt 

485. Master Baldev Singh. M.L.A.:- Will the Finance Minister be pleased to state the total amount of outstandingg 

loan of Punjab Govt. till date, from where and when this loan has been secured alongwith the amount of Rate of 

Interest and the purpose for which such loan has been taken and the details ol items mortgaged or kept as collateral 

security for securing these loans? 

Number of attendance of the students to appear in the examinaton 

486. Master Baldev Singh, M.L.A.:- Will the Education Minister be pleased to state the minimum pereentage of 

attendance compulsory lor the students to appear in the examination togetherwith the rules regarding attendance of the 

students 

Probation period of lecturers of' Technical Education Dep:artment reeruited in the year 2017-18 

487. Master Baldev Singh, M.L.A.:- Will the Technical Education Minister be pleased to state: 

a) whether it is a fact that probation period of lecturers recruited in the year 2017 and 2018 in Technical 

Education and Industrial Training Department was of two years: 

b)whether it is also a fact that those lecturers who have completled probation period long tune back but lull salkiry 

including allowances is not being yet given as per due pay scale; 

c) the present status ol files regarding probation clearance alongwith the names ol these ollicers wh0 are not 

clearing the iles and are hindrance in clearing probation of lecturers togetherwith the reason lor not taking 
lction against the erring officers by the Govt.? 

To Provide transformers of 10 K.V.A lo the farnmers of Kotkapura Sub-Division 

ARS. Sardar Kullar Singh Sandhwan, M.L.A.:- Will the Chiel Minister be pleased o state the number of 10 

K.V.A transformers provided to the larmers alier 19/09/2019 in Kotkapura Sub-division? 
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To verify the Girdawaries at Kotkapura Constitueney 

489, Sardar Kultar Singh Sandhwan, M.L.A.:- Will the Revenue Minister be pleased to state the number of 

Girdawaries verilied by Sub-Divisional Magistrate Kotkapura and Sub-Divisional Magistrate Faridkot themselves 

lrom 2017 till date at Assembly Constituency Kotkapura? 

Agricultural Poliey of Punjab Government 

490. Sardar Kultar Singh Sandhwan, M.L.A.: Will the Chief Minister be pleased to state : 

a) the Agricultural Policy of Punjab Government for strengthening the agrieulture sector in Punjab: 

b)whetlher any Committee has been formed to formulate Agriculture Policy: if so. the report of that Committec 

be provided'? 

To improve the situation of dark zone blocks declared by Punjab 
491. Sardar Kultar Singh Sandhwan. M.L.A.:- Will the Water Resourees Minister be pleased to state: 

a) the total number of blocks of Punjab which have been declared as dark zone: 

b) the eflorts being made by the Ciovt. for improving water situation in dark zone blocks" 

Allotment of Plots to S.C residents of Barnala 

492. Sardar Pirmal Singh Dhaula, M.L.A.:- Will the Rural Development Panchayats Minister be pleased to state: 

a) whether it is a lact that the Punjab Govt. had allotted plots to the residents belonging to scheduled castes in 

village Daraka. District Barnala: if so. the time as to when these plots were allotted: 
b) the square yard details of the plots allotted alongwith the details of the beneticiaries be provided? 

To coneretise the path leading to Adarsh School 
at Kaleke Village of Barnala 

493. Sardar Pirmal Singh Dhaula, M.L.A.: Will the Rural Development and Panchayats Minister be pleasedto 

state whether it is a fact that the path leading to Adarsh School at Village Kaleke. District Barnala is lying unmetalled 

as a result the students and teachers find it quite difficult to reach the school; if so, whether there is any proposal under 

consideration of the Govt. to concretise this unmetalled path; if so, the time by which it is likely to be done? 

Repair of Road Irom Mansa Kanehian upto Pakho 
494. Sardar Nazar Singh Manshahia, M.LA.- Will the Publie Works (B& R) Minister be pleased to state 

a) whether it is a fact that the road lrom Mansa Kanchian upto Pakho on Mansa-Barnala road is in a pathetie 
condition and has big potholes; 

b) if reply to part (a) above be in the allirmative, whether the repair of said road lrom border of Barnala District 
Pakho upto Barnala city has been carried out: 

c) i reply to part (a) and (b) above be in the allirnmative. the proposal of the Govt. to repair the part of the oad 
alling in district Mansa lrom Mansa Kanchian upto Pakho? 

To repair the building of Civil Hospital of Bhikhi (Mansa) 
495. Sardar Nazar Singh Manshahia, M.L.A.:- Will the Health and Family Welfare Minister be pleased to state: 

a) whether it is a fact that the building of Civil Hospital Bhikhi (Mansa) is in a very dilupidkated condition: ifl so. 
whether there is any proposal under consideration to repair or reconstruet the said building: 

b) the total number of posts of doctors in Civil Hospital Bhikhi (Mansa): the number of Posts of doctors lilled up 
nd the number of Posts lying vacant out of the same: 

C)whether there is any proposal under consideration of the Government to fill these Posts ly ing vacant? 

Details of lnstalnvents received by the beneficiaries under Gram Awas Yojana in the villages of Block Khuiau Sarwar 

496. Shri Arun Narang, M.L.A.:- Will the Rural Development and Panchayats Minister be pleased lo state ilhe 

delails of installments given to the beneficiaries by Government nder Gran Awas Yojana in the villages of block 
Khuian Sarwar of Constitucney Abohur and the tune by which the pending istallnents are likely to be given; lhe 

detail thereof? 

GEsel-29 
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To issue Smart Cards to the Beneficiaries instead of Blue Cards 

497. Shri Arun Narang, M.LA.:- Will the Food and Civil Supplies Minister be pleased to state the time by which 

the Food and Civil Supplies Department. Punjab will issue and distribute simart cards to the beneliciaries instead of 
blue cards and eurrently under which cards the ration is being distributed to the beneliciaries? 

To remove encroachment from the drain of village Rauke Kalan 
498. Sardar Manjit Singh Bilaspur, M.L.A.:- Will the Water Resources Minister be pleased to state whether it is a 

fact that the drain of village Rauke Kalan of Constituency Nihal Singh Wala has been eneroached upon al various 
places, due to which there is a problem in drainage of Water: if so whether there is any proposal under consideration of 
the Government to eviet the illegal occupants from the drain: if so. the details thereof? 

Details of grants released to Maur Constitueney during ast 3 years 
499. Sardar Jagdev Singh Kamalu. M.L.A.: Will the Rural Development and Panchayats Minister be pleased to 

stale the anmount of grants released for various works during the last three years till now for Maur Constitueney and 
whether the concerned M.LA of Constitueney is also consulted lor development works of' Constitueney: if not. the 

reasons therelor? 

To regularize Health Workers 
S00. 1.Sardar Manjit Singh Bilaspur. M.L.A. 

2.Sardar Jai Krishan Singh, M.L.A. Will the Health and Family Wellare Minister be pleased to state:-
a) whether the NHM. 221 Head. Multipurpose Health Workers (Female) working on contract basis would be 

regularized togetherwith whether the regular recruitment process would be started for remaining vacant 

posts: 
b) whether the probation period of newly recruited Multipurpose Health Workers (Male) would be reduced 

from 3years to 2 years: 

c)whether special increment would be granted to the whole Multipurpose Health Workers cadre lor their good 
services during Covid-19? 

To conerete Phirni of village Roake Kalan 

501. Sardar Manjit Singh Bilaspur, M.L.A. - Will the Rural Development and Panchayats Minister be pleased to 

state whether it is a fact that phirni of village Raoke Kalan falling in Nihal Singh Wala Constituency is in dilapidated 
condition. as a result villagers are facing problems to go througlh in rainy seasons: if so. the time by which the Govt. 

propose to construct the same'? 

To start bus serviee at Village Kili Chahlan of Nihal Singh Wala 
S02. Sardar Manjit Singh Bilaspur, M.L.A.- Will the Transport Minister be pleased to state whether it is a fact 

that there is no bus service at Village Kili Chahlan falling in Nihal Singh Wala Constituency and even any bus docs 
not halt on the road whereas Ajitwal town is 5 kilometre and Jagraon city 15 k.m. away from the village: if so. the time 
by which said hardship being faced by public is likely to be solved? 

To Provide pernanent office to Markfed and fill up the post of AccountantatDirba Constituenc 

503. Sardar Harpal Singh Cheema, M.L.A.:- Will the Cooperation Minister be pleased to state: 
a)whether it is a fact that there is not any place available for the oflice of Markfed in Constitueney Dirba. Distriet 

Sangrur due to which staff is made to it at various places as a result the oflicial work is not conducted 

properly: if so. the time by which the proposal of the Govt. to provide permanent oftice to the Markled braneh 
in Sangrur is likely to be done: 

b) whether it is also a lact that the post of Accountant is also Iying vacant in above said oflice: if so. the time by 
which the vacant post of Accountant will be lilled? 

To Supply electricity fronm the grid of village Chhajli to village (Chhajala of Dirba Go 3} 1op 
Superintendent 

Punjab Vidhan Sa 

Chandigar 
a) whether it is a lact that supply of the electricity to Village Chhajala comes firom Village Gandhuan grid which 

alls at the distance of' 10-12 k.m and electricity is also supplied to five-sis more villages lrom said grid: 
h) whether il is als0 a lact that due to high load of electricity usually there is one or the other lault which ukes 

504. Sardar Harpal Singh Cheema, M.l.A.:- Will the Chief Minister be pleased to state 

ime to rectily due to which immense hardship is faeed by the local people: 
c)whether it is also a fact that the power gid ol Village Chhajali. Tehsil Sunan. Distriet Sangrur lalls nearby 

Village Chhajal: 
d ifreply to part (a). (b) and (e) above be in the allimative keeping in view the suid problem being faced by the 

pulsie whether there is any proposal under consideration of the Govt. to provide clectricity to Village ( hhajala 
from the grid of Villape Chhajali? 



To get the youth who have passed the test conducted by the Subordinate Services Selection Bo:ard Mohali 

S05. Sardar Harpal Singh Cheema, M.L.A.:- Will the Chief Minister be pleased to state:- 

a) whether it is a fact that judgement was announced by the Hon'ble Punjab and Hary ana High Court in avour of 

unemployed youth in a C.W.P.21300/201l6 (Title Jagjit Singh and other conmected case). according to which a 

Judgement was pronounced by the Hon'ble Court to get the unemployed youth joned who have passed thhe test 

condueted by the Subordinate Services Selection Board. Mohali: 
b)whether it is also a lact that this order was pronounced on 5/09/2019 and the certilied copy of which Was 

submitted with the Seeretary S.S,. Board. Punjab on date 21-01-2020: 

C)i the reply to part (a) and (b) above be in the allirmative the reasons for not joming the unemploycd outh 
who have passed the test conducted by Subordinate Services Seclection Board. Mohali and the time by which 

the same are likely to be joined 

To provide job to the applicants who have qualificd the test 

506. Sardar Harpal Singh Cheema, M.L.A.:- Will the Chief Minister be pleased to state:- 

whetlher it is a lact that the unemployed youth are not being provided job by the Subordinate Services Selection 

Board because they have obtained degree from Universities outside the State ol Punjab: 
b)whether it is also a fact that appointment letters have been issued to the youth who have obtained degrees trom 

Universities outside the State of Punjab through distance mode vide advertisement no.04/2016. in recruitment 

of clerk 
Reeruitment of elerks by Subordinate Services Selection Board Punjab 

507. Shri Aman Arora. M.L.A.: - Will the Chiel Minister be pleased to state:- 

a)whether it is a fact that a notification no.4/2016 of 1883 posts of clerks was issued by the Subordinate Services 

Selection Board: the result of which was announced on 10 July. 2019; 
b) whether it is also a fact that vacant post of Ex-Servicemen General and Sportsperson General mentioned as per 

this advertisement have not been provided till now to the waiting candidates of the General Category: 

c) if the reply to part (a) and (b) above be in the affirmative then the proposal under consideration of the 

Government to appoint the deserving candidates who are registered in the waiting list ot Board: il so the ume 

by which it is likely 1o be done? 

Merging of Emplovees of Punjab Armed Police in Distriet Police 

508. Shri Aman Arora, M.L.A.:- Will the Chief Minister be pleased to state: 

a) whether it is a lact that a promise was made by the Government with the entire emploNecs of the Punjab 

Armed Police that anyone vho has completed a service time of live years in Punjab Armed Police shall be 

merged in the district police: 

b) whether it is also a lact that entire armed police employees ol the above mentioned State have completed a 

service period of T3 years but they have not been translerred in the distriet police: 

c) i the reply to above part (a) be in the allirmative then proposal under consideration ol the goVernment to 

fulfill its promise to transler the entire employees ol the armed police wh0 have completed a Serv ice period ol 

five years to District Police; if so, the time by whieh it is likely to be done? 

To restart the work of Community Health Centre at Village Wahawala and Village Ramsara 

509. Shri Aman Arora, M.L.A.:- Will the Healh and Family Wellare Minister be pleased to state: 

a) whetlher it is a lact that Community Health Cetre of Village Wahawala and Village Ramsara. Tehsil Abohar. 

District Fazilka are lying closed lor a long time due to which the local people are lacing huge problems in 

geting treatment: 

b) whether it is also a lact that condition ol the building of the Health Centres mentioned n the above art (a) Is 

quite in a dilapidated condition which may become a cause of any untoward incident: 

c)il reply lo above part (a) and (b) be in allirnmative then the propOsal under consideration of the governent to 

restart these centres and repair or reconstruct these building keeping in view ol the problems of the local 

people: il so. the time by which it is likely to be done? 

To arrange a cleaning Machine for Bhadaur Town 

510. Sardar P'irmal Singh Dhaula, M.L.A.:- Will the Local Governnent Minister be pleased to state whether it is a 

Iict that the sewerage laid in Bhadaur Town in District Barnala normaly gets bloek, the cleaning ol' which is doe by 

hiring aMachine to clean its blockage: il so. whether there is any proposal under consideratn pl he Cioverniment lo 

purchase a cleaning machine lor Bhadaur Town: il so, details thereof? Superintendent o 
Punjab Vidhan Sabha 

Chandigarh 
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Lack of Stall at Veterinary Hospital of Village Talwandi, District Barnala 
S11. Sardar Pirmal Singh Dhaula, M.L.A.:- Will the Animal Husbandry Minister be pleased to state whether it is a 

act that there is no doctor and other required stall at the Veterinary Hospital al Village lalwandi. District Barnala: if 
so. whether there is any proposal under eonsideration of the Government: to appoint a doctor as well as other requircd 

stafT: il so, the time by which it is likely to be done? 

Repair of Garhshankar lo Nangal Road 
S12. Sardar Jai Krishan Singh, M.L.A.:- Will the Public Works (B & R) Minister be pleased to state whether it is a 

lact that the condition of Garhshankar to Nangal Road is dilapidated: if so. the time by which the said road is likely o 

be constructed? 

The outstanding amount of Electricity Bills of Public Undertakings of Garhshankar 
513. Sardar Jai Krishan Singh, M.L.A.:- Will the Chief Minister be pleased to state the outstanding amount of 

Flectricity Bills lying pending of Public Undertakings in Garhshankar Constituency togetherwith the time by which 

the same will be paid to the concerned departments? 

Vacant Vacancies of Health Department 
514. Sardar Jai Krishan Singh, M.L.A.: - Will the Health and Family Welfare Minister be pleased to state- 

a) the total number of posts in the Health Department alongwith the number of posts lying vacant: 
b) whether there is any proposal under consideration of the Government to lill-up the vacant posts: if so. the tume 

by which it is likely to be done? 

To waive the Probation and Pay-Band of newly recruited Emplovees 
515. Sardar Jai Krishan Singh 
proposal under considerationof the Government to waive the three years probation period and pay-band of newly 
recruited employees and pay them full salary and allowance: if so. the time by which it is likely to be done? 

M.L.A.: Will the Finance Minister be pleased to state whether there is any 

To prepare the ldentity Cards of retired cmplovees of the Social Securitv Departument 
516. Smt. Rupinder Kaur Ruby, M.L.A.:- Will the Social Security Minister be pleased to state 

a) whether the identity cards of the retired officers/employees of the Social Security Woman and Child 

Department are prepared as per the Govt. instruction like the employees of other departments: 
b) if' so. the date by which the identiy cards of the retired employees/oflicers have been prepared togetherwith the 

lime by which the remaining cards ol the oflicers/employees will be issued? 

Details of amount collected from excise duty during the financial vear 2016-17 to 2019-20 
S17. Shri Pawan Kumar Tinu, M.L.A.:- Will the Chief Minister be pleased to state 

a) the total amount collected from excise duty to the State Government during the linancial year 2016-17. 2017-

18. 2018-19 and 2019-20: 

b)whether the amount collected as described in part (a) above is as per the budget estumates lor these years or 

less than it. if less the year-wise details ol less collection and the reasons therelor? 

Details of amount collected from Stamp duty/Registration charges during the vear 2016-17 to 2019-20 
S18. Shri Pawan Kumar Tinu, M.L.A.:- Will the Revenue Minister be pleased to state: 

) the total amount collected by the State Government lrom Stamp duty/Registration charges during the linancial 

ycar 2016-17. 2017-18. 2018-19 and 2019-20: 

b) whether the anmount colected as described in part (a) above is ids per the budget estimates ol these years or less 

than it. il less the year-wise details of less collection and the reasons therelor? 

To release the funds again given for the development related with Rural Development Department 

519. Sardar Baldev Singh Khaira, M.L.A.:- Will the Rural Development and Panchayats Minister be pleased to 

slate whether it is a lact that lunds released and allotted by the State Govt. to various villages of Assembly 

Constitucney Phillaur lor the development works related with Rural Development and Panehayats 1epartunent during 

the year 2016-17 have been soughi back by the Govt: il so, the reasons therelor togetherw ith the time by which said 

lunds are likely to be released again alongwith the details thereof? 

Superintendent 
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